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ies and in, what are known as, frac- 
tionators along the gas pipeline sys- 
tem. There is a development plan 
lor increasing the refining capacity as 
well as the fractionator capacity in 
the Eighth Plan. So, only according 
to that development plan, depending 
on the outlays which we are able to 
muster, can the indigenous production 
of LPG be increased. As regards 
imported LPG, we have the omnipre- 
sent problem of foreign exchange and 
also we have a problem in the infras- 
tructure of our ports. We need 
special pipelines, special pres- 
sure spheres, etc.,—because 
this is gas under pressure—va- 
pourizers and other infrastructural 
requirements in our ports. There is 
a development plan in some of our 
ports for enabling us to import more 
LPG. Because of the constraints in 
indigenous production as well as im- 
ports, we can develop the availability 
of LPG only in a phased manner. 
This year our availability is 2,417 
thousand metric tonnes which is go- 
ing to be increased, gradually, to 
4,000 thousand metric tonnes next 
year. This year we am going to give 
five lakh new LPG connections, 10 
lakh connections in the each of next 
two years and, from 1994-95, when 
our capacity increases in all these 
areas, then we will be able to give 
40 lakh connections every year. 

Increase in the Fares of Air India. 

*184. SHRI PRAMOD MAHAJAN: 
Will the Minister of CIVIL AVIA- 
TION AND TOURISM be pleased to 
refer to the answer to UnStarred 
Question 87 given in the Rajya 
Sabha on the 15th July, 1991 and 
state; 

(a) whether it is a fact that Go- 
vernment propose to increase the 
fares of Air India in the near future; 
and 

(b)  if so, what are the details 
thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL AVIA- 
TION AND TOURISM   (SHRI M. O. 

H. FAROOK): (a) and (b) The 
matter is still under the coneideration 
of the Government. 
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SHRI M:.  O.  H.  FAROOK:    What 
is the question, Sir? 

MR. CHAIRMAN: I think he wants 
to know if there is pressure from 
the organisation that you increase the 
fare. Will you resist that, or will 
you fall in line? 

Am I correct? 
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SHKI JOHN F. FERNANDES: Mr. 
Chairman, Sir, Air India is not only 
controlled by the Civil Aviation Min- 
istry but also by the Finance Min- 
istry because the fare of Air India is 
fixed in terms of Dollars. As you 
know, Sir, whenever there is a dep- 
reciation of rupee, there is an increase 
of air fare. So, NRIs living abroad 
find it very difficult to travel by Air 
India. If the Minister contemplates 
to increase it by ten per cent, I think, 
it will be very difficult for our people 
to travel by Air India because no 
facilities are provided to Indians spe- 
cially on the wage sector. May I 
know from the hon. Minister in view 
of the appreciation of Dollar, whe- 
ther he contemplates to decrease the 
fare so that more and more passen- 
gers are attracted to Air India which 
can fetch more foreign exchange? 

SHRI MADHAV RAO SCINDIA: 
Sir, this is a matter under discussion 
with all the foreign airlines. India 
is the Chairman of the Board of Air- 
lines representatives in India. This 
matter has to be discussed amongst 
us all. There is a pressure on us to 
increase it by 25 per cent, which I 
just said. We have begun by saying 
"We may go up to 6 per cent." So we 
are also trying to ensure that no 
extra burden, no major burden is put 
on the consumer. 
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SHRI DIPEN GHOSH: Mr. Chair- 
man, Sir, the hon. Minister has stat- 
ed that the fare is increased, first of 
all, across the board and then it is 
decided sector-wise. It is true and 
the Minister will surely agree that 
whatever profits they earn by Gulf 
lines from Abu Dhabi-Bombay-Tri- 
vandnum-Cochin, etc. actually offset 
the losses incurred in the other sec- 
tors. Previously, Air India used to 
operate flights between the Gulf 
countries and Bombay. The passen- 
gers would alight at Bombay and 
take domestic flights or the railway 
or other modes of conveyance to go 
to Trivandrum or Cochin. So they 
were required to pay the fares in 
foreign exchange from the Gulf 
countries to Bombay only. They were 
required to pay the fares in the do- 
mestic sector in the Indian rupee. 
Afterwards, at a certain point of 
time. Air India started operating 
flights direct from the Gulf countries 
to Trivandrum or Cochin. Logistical- 
ly, it made the flight operation time, 
etc. shorter because Bombay is over- 
flown now. But the entire fare is 
being charged in foreign exchange. 
And in this sector, mostly poor people 
belonging to South India, particular- 
ly Kerala and Taml Nadu, travel to 
those countries in order to earn 
money. They are also earning foreign 
exchange for the country. 

MR. CHAIRMAN: What is your 
question? 

SHRI DIPEN GHOSH: At a point 
of time, this issue was referred to 
the Committee on Public Undertak- 
ings and Air India did not reduce the 
teres for those people, particularly in 
respect of the extra income which 
Air India has managed to earn. So 
my supplementary is this. When the 
entire question of fair restructing 
etc., is under examination, will the 
Ministry of Civil Aviation take into 
consideration the report or recom- 
mendations made by the Committee 
on Public Undertakings in respect of 
this particular sector and reduce the 
fares?     ' '   '" 

SHRI MADHAV RAO SCINDIA: 
Sir, the reports of Parliamentary 
Committees are always given the ut- 
most respect and certainly they are 
kept in mind whenever actions are 
taken by the Ministry. This will 
be adhered to in future also. 

As far as the Gulf fares are con- 
cerned, it may be true that we are 
making profits in the Gulf sector. But 
there are also certain areas where 
we may be making losses and certain 
other routes where We are making 
profits again. Just because one is 
making losses on a particular sector, 
one does not necessary increase the 
fares because losses may increase. 
One has to look at the whole exer- 
cise as one composite thing. 

SHRI DIPEN GHOSH: But they 
must take into consideration the type 
of people whom they are charging 
and their income. You are incurring 
losses in other sectors where the rich 
and affluent people travel and you 
are offsetting those losses by the in- 
come earned from the poor people. 
It involves an approach to the re- 
structuring of the entire fares. You 
should take into consideration this 
also. 

MR. CHAIRMAN: He wants you 
to consider the poor and the rich, 
the type of people who travel and de- 
cide your fares according to the peo- 
ple who travel.   (Interruptions). 

SHRI JAGESH DESAI; Mr. Chair- 
man, it is true that except the Gulf 
line, as far as I understand—that was 
the position three years ago—the 
other routes were on losses. 1 want 
to know whether the Government is 
considering revision of the fares of 
other routes. 1 would also like to 
know whether it would find out whe- 
ther our rates are comparable to in- 
ternational rates. Otherwise, this 
will be subsidised air travel which, I 
do not think, the country can afford. 
Will the Government revise the rates 
of other routes so that losses can be 
reduced or avoided? 
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SHRI MADHAV RAO SCINDIA: 
Our intention is to maintain Air India 
as an international airline and not as 
a sectoral one. And there are many 
other routes also where we are mak- 
ing profits. It does not mean that 
where we are making losses, we 
should increase our fares and choke 
it up further. This will change the 
international nature of our airlines. 
(Interruptions) . 

SHRI GURUDAS DAS GUPTA: 
Sir, I am not against the increase 
of fares. 

MR. CHAIRMAN: You put your 
question quickly. 

SHRI GURUDAS DAS GUPTA: 
My point is, there are complaints of 
undercutting unofficially by Air 
India in different foreign countries, 
particularly western countries. Is 
it true that they are reducing unoffi- 
cially prices in some of the western 
countries  to get tourists? 

MR. CHAIRMAN: Air India? 

SHRI    GURUDAS    DAS    GUPTA: 
Yes, Sir. There is a complaint. 

MR.   CHAIRMAN:   By Indians? 

SHRI GURUDAS DAS GUPTA: 
Yes,  Sir. 

MR. CHAIRMAN: It may be a fo- 
reign company and it may be un- 
true . 

SHRI GURUDAS DAS GUPTA: 
Let the Minister deny it. 

SHRI MADHAV RAO SCINDIA: 
I have no such information. 

MR. CHAIRMAN: If you give in- 
formation, he will look into it. 

SHRI GURUDAS DAS GUPTA: 
In America, in Great Britain, they 
are doing it. 

MR. CHAIRMAN; Question Hour 
is over. 

WRITTEN ANSWERS TO 

QUESTIONS 

Improvement in passenger services of 

airlines 

*181. SHRI SURESH KALMADI: 
Will the Minister of CIVIL AVIA- 
TION AND TOURISM be pleased to 
state: 

(a) whether Government have tak- 
en/propose to take any steps to im- 
prove passenger services of Air India 
and Indian Airlines both on the 
ground and in the air; and 

(b) if so, what are the details 
thereof? 

THE MINISTER OF CIVIL AVI- 
ATION AND TOURISM (SHRI 
MADHAV RAO SCINDIA): (a) and 
(b) A statement is laid on the Table 
of  the  House. 

Statement 

(a) and (b) Government have in- 
structed both Indian Airlines and 
Air India to review the entire gamut 
of the relationship with the passen- 
gers from the time a passenger pro- 
poses to buy an air ticket till he 
completes his journey in order to 
remove the difficulties and irritants 
faced by him. Government have also 
instructed them to pay foremost at- 
tention to customer satisfaction, on- 
time performance and better utilisa- 
tion of the fleet. The need for bring- 
ing about a major attitudinal change 
in the employees—that the customer 
is always right—has also been em- 
phasised . 

Subsidence and accidents in Raniganj 

Coalfields 

*185. SHRI SUNIL BASU RAY: 
Will the Minister of COAL be pleased 
to state: 

(a) whether Government are aware 
of the increasing incidents of subsi- 
dence and accidents in the coal mines 
of ECL in Raniganj coalfields; 


